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Inventory Holding in Super Bazar
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710. SHRI JANG BAHADUR SINGH PATEL : Will 
the M in is te r of CIVIL SUPPLIES. CONSUMER 
AFFAIRS AND PUBLIC DISTRIBUTION be pleased to 
state :

(a) whether the inventory holding of the Super Bazar 
including its Textiles Department is much higher than its 
sales;

(b) if so. the reasons therefor:

(c) the details of sales and inventory holdings in
the last 12 months, month-wise and department-wise:
and

(d) the steps being taken or proposed to be taken
to bring down the inventory holdings to 15 days
requ irem ent and close  down the non-v iab le  
departments9

THE MINISTER OF FOOD AND MINISTER OF CIVIL 
SUPPLIES. CONSUMER AFFAIRS AND PUBLIC 
DISTRIBUTION (SHRI DEVENDRA PRASAD YADAV) :
(a), (b) and (d). According to the information furnished 
by the Super Bazar. Delhi they are constantly monitoring 
the inventory holding in their textile Deptt The inventory 
holding in this Deptt. has been brought down to Rs.50.84 
lakhs in September. 1996 from Rs 64 84 lakhs in 
October. 1995.

(c) Statements-I and II giving the details of inventory 
holding in the various departments of the Super Bazar 
for the period October. 1995 to September. 1996. are 
enclosed.

STATEMENT-1

; No D epartm ent April 96 May. 96 June, 96 July . 96 August. 96 Sept 96

Sale Invt Sale Invt Sale Invt Sale Invt Sale Invt Sale Invt

1 2 3 4 5 6 7 8 9 10 11 12 13 14

1. G ro ce ry /
Toiletry

625 18 697 45 648 84 724 84 663 36 716 81 68161 738.09 732.65 638.46 711 65 581.26

2 Textiles 6 57 49 96 18.33 45 16 13 65 49 09 13 87 47.76 9 77 49.86 7 78 50 84

3 H ousehold 31 00 55 67 54.93 61 02 45 06 62 01 37 48 51 05 29 50 48 72 29 03 54 80

4 W atches 4 85 8 20 3 31 7 60 1 31 6 94 1 64 7.89 1 66 7 62 1 75 5.93

5, Handloom 11 14 18.54 14 22 19 34 13 69 24 10 16 02 21 38 13 74 17 36 15 30 27.47

6. B ooks/
S ta tione ry

63 30 71 47 64 21 70 72 47 86 67 44 86 08 58 31 81 00 67 06 72 09 52 70

7. O ffice
Autom ation

27 83 71 89 46.11 79.26 80 23 14 78 74.38 9 60 39 24 5 57 59.83 5 59

8 Sports & 
Toys

1 02 4 37 0 99 4 24 0 90 3 15 0.71 3 97 1.17 3 65 0 62 3 05

9 Footw ear 8 92 19 88 13.77 14.23 10 43 14 67 11.63 14 53 11 21 13 38 11 07 11 40

10. R eadym ade
G arm ents

2 55 22 25 8 35 17.93 14 44 7.30 62 80* -39 34 5 31* •29 77 8 82 12 42
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1 2 3 4 5 6" 7 8 9 10 11 12 13 14

11 M edicine 79 39 97.42 91 12 109 70 87.06 114 51 87.92 107 02 90 13 119 06 86 59 106 22

12 B icycles 5 59 6 29 8.77 8 25 8.97 8 77 10 39 10 61 8 76 8 59 13 02 5 65
13. H ardw are/Pa in t 3 47 3.74 2.78 5.73 2 33 6 36 2 34 5 88 2 35 6 53 1 49 6.75

14. Fruit/Vege-
tables

5 19 0 09 5 43 0 25 4 46 1 1 3 2 67 1 1 3 2 36 1.20 3 03 0.67

15 Furn iture 30 88 48 66 - 55 67 * 61 72 * 55 21 50 46 -

16. Candle 0 02 0 81 0.04 0 77 0.02 0.69 0.05 0 64 0 02 0.24 0 05 0 12

17 C rackers 8.36 8 36 8 36 8 36 8 36

on accoynt of consignment sale

STATEMENT-II

8 36

Statement indicating the details of inventory holding in the various departments of the Super Bazar, Delhi for the
period October 95 to September 96

(Rs. in lakhs)

S No Departm ent Oct , 95 
Sale Invt

Nov . 95 

Sale Invt

Dec , 95 

Sale Invt,

Jan , 96 

Sal© Invt

Feb . 96 

Sale Invt

March. 96 

Sale Invt

1 2 3 4 5 6 7 8 9 10 11 12 13 14

1 G rocery /To ile try 683 12 739 37 671 97 752.90 733 62 740 47 656.19 690 10 656 45 697 40 673 86 588 66

2 Textiles 7 99 64 84 10 28 64 34 29 33 57 60 11 64 49.03 7 29 49 68 11 24 52 48

3 Household 33 76 66 82 34 83 62 46 34 60 66.52 32 88 61.33 25 94 57 47 63 06 47 68

4 W atches 4 20 1 1 41 3 13 13.23 1 91 10.55 2 55 10 42 3 82 9 32 2 84 8 08

5 Handloom 12.66 12 32 15 36 12 01 17 06 12.17 13 00 11 85 10 67 14.30 33 62 16.57

6 B ooks/S ta tionery 68 11 60 68 68 32 6 1 8 1 68.82 56 62 68 14 52 12 66 65 87 21 104 36 67 02

7. O ffice  Autom ation 57 09 16 74 73.03 21 33 60.71 36 79 54 28 20 06 102 28 2 70 297 72 81.05

8. Sports & Toys 1 73 4 37 0 99 3 88 1 00 3 40 1 30 2 52 2 29 4 60 4 57 4 06

9. Footw ear 11 99 25 05 12 62 26 25 12 51 23 87 12 62 23 86 13 36 22 66 15 26 20 90

10 R M G S (R eadym ade
G arm ents

9.75 22 71 25 21 20 11 32 04 18.98 19 95 20 36 11 09 23 87 8 89 20.24

11 M edicine 103 03 107 01 97 72 120 47 99 03 113.36 88 17 105 86 87 04 107 73 99 09 102 47

12 B icyc le 8 77 6 89 10.92 9 92 13 40 9 55 3 85 12 03 10 36 9 08 16 15 7 46

13 H ardw are/P a in t 3 27 6.08 19 18 6.70 5 42 6.80 7 68 6 17 4 70 6 33 16 36 6 04

14 Fruit/Vegetable 7 52 1 58 6 74 1 05 7 27 0 47 5 53 0 24 5.38 0 28 5 31 0 17

15 Furn itu re 77 52 * 74 36 - 122 98 - 84 15 - 108 49 - 277 16 *

16 Candle 4 57 1 01 0.27 0 95 0 15 0 81 0.13 0 73 0 09 0 82 0.28 0 80

17 C ra cke rs 8 73 1 1 3 0 01 1 20 - 8 82 * 8 69 - 8 69 0 15 8 36

Allotm ent of Forest Land

711. SHRI RAMSAGAR : Will the M inister of 
ENVIRONMENT AND FORESTS be pleased to refer to 
the reply given to Unstarred Question No.2072 on July 
30. 1996 regarding allotment of forest land and stat$:

(a) w hether the in form ation  has since been 
collected:

(b) if so. the details thereof: and

(c) if not. the action taken by the Government 
thereon?

THE MINISTER OF STATE OF THE MINISTRY OF 
ENVIRONMENT AND FORESTS (CAPT JAI NARAYAN 
PRASAD NISHAD) : (a) Yes. Sir.

(b) No forest land has been allotted to private 
pers6ns/industrial houses for afforestation on lease/ 
agreement.

(c) Does not arise


